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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2ndFLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 18.10.2022 (TUESDAY) 

COURT –II  
 

CASES SHALL BE HEARD ONLY IN PHYSICAL MODE 
10:30 AM 

 
In the Court of Hon’ble Mr. Justice Rakesh Kumar, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra, 

Member (Technical) 
 

   For Orders 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.          I.A. No. 3641 of 

2022 in Comp. 

App. (AT) No.  

37 of 2019 
 

Arpit Agarwal 

Vs. 

Skytech Constructions Pvt. Ltd & Ors. 

 

Arpit Agarwal Anubhav Gupta 

 

   For Admission (After Notice) 

2.  Comp. App. (AT) 

(Ins) No. 876 of 

2021 

 

Karun Sharma & Ors.  

Vs. 

Gulshan Kumar Gupta  

 

Jitender Chaudhary  Gulshan Kr. Gupta 

Sanjeev Kataria-R1 

Tarun Raj Arora-R2 

Jyoti Arora-R3 

Harshil Goyal-

Amicus Curiae 

3.  Comp. App. (AT) 

(Ins) No. 164 of 

2022 
 

Sandeep Kumar Shah 

Vs. 

Priya Food Products Ltd. 

 

Sameer Gupta Abhishek Sikdar 

Pallavi Ray 

4.  Comp. App. (AT) 

No. 167 of 2021 

 

Mahamaya Financial Consultant Pvt. Ltd. 

Vs. 

Registrar of Companies, New Delhi 

 

Dhiren R. Dave  

 

   For Hearing 

5.  Comp. App. (AT) 

(Ins) No. 425 of 

2021 

 

 

Sanjay Jain  

Vs. 

Nilesh Sharma  

Resolution Professional for Dream 

Procon Pvt. Ltd. 

 

Pawan Shree Agarwal Nilesh Sharma-R1 

Milan Singh Negi 

Varsha Banerjee-

RP 

6.  Comp. App. (AT) 

(Ins) No. 578 of 

2021 

Surendra Singh Hada & Ors. 

Vs. 

Arfat Petrochemicals Pvt. Ltd. 

 
With 

Pankaj Jain Arvind Kumar 

Gupta 

7.  Comp. App. (AT) 

(Ins) No. 803 of 

2021 

 

Arfat Petrochemicals Pvt. Ltd. 

Vs. 

Surendra Singh Hada & Ors. 

 

Henna George Pankaj Jain 

Aman Shankar 
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8.  Comp. App (AT) 

No. 175 of 2017 

 

Axis Nirman and Industries Ltd. & Anr. 

Vs. 

Hotel Birsa Pvt. Ltd. & Ors. 

 

Purti Marwaha 

C.S. Chauhan 

Shamboo Nandy 

Abhijit Sinha-R2 

Jasmine Damkewala 

Vivek Sinha-R3 

Shoeb Alam 

9.  Competition App. 

(AT) No. 08 of 

2021 

 

Air Cargo Agents Association of India 

Vs. 

Competition Commission of India & 

Ors. 

 

Manas Kumar 

Chaudhuri  

Bharat Budholia 

Varun Thakur 

Gayatri Pradhan-R2 & 

R3 

 

 

 

 

  Copy to: - 

                                                                                                               By order of Hon’ble Chairperson 

1. Notice Board                       -sd/-  

2. Website: www.nclat.nic.in                                                                 Registrar     
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